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■  ' liM the: CLi\fTRAL ADPIIHISTRATIUL TRiBU.\.AL
principal bench

iNt U DE LH I

O.A. 2254/98

Nbu Delhi this the 9th day of December, 1998
rion'ble Smt.Lakshmi Suaminathan, lumber (3)
Hon'ble Shri N.Sahu, timber (A)

Bhudev Sharma
alise Bhudeu Prasad Sharma
S/O Shri Ganga Prasad Sharma ^
R/O B-27, New Ash ok Nagar,
Ne w 0 e 1 h i •

(By Advocate Shri U.Srivastav'a )
Us •

~1.Govt.of NCT of Delhi through
the Chief Secretary, 5,
Shamnath Rarg, New Delhi.

^■SflhfHom?GuarL and Ciail
CTI Complex, -Raja Garden, Delhi.

3.The Commandant, . ,
Oslhi Home Guards and Civil Defenc-,
CTI Complex, Raja Garden,
Ne w OeIh i. ,

.  App

Res

licant

ponden ts

D R D E R (ORAL)

(Hon'ble Smt.Lakshmi Swaminathan, ffember (3)
hearing Shri U . 3r ivastava, Iffamad ceanael for the

applicant for some ti™. he seeks permission to yithdrao the
OA. Accotding!,V OA is dismissed as uithdraun. In the

+. Ronistrv may return copies of the OA keepingcircumstances, Registry may le w /

one COPV Tor record porpcses,^ ^
k  i. n • d

( N.Sah u)
Member (A)

(Smt. Lakshmi SwaminathJ
Member (3)


